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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.A. No. 5in ClVIL APPEAL NQO(s). 5305 OF 2003
BHAVANI STORES PVT. LTD. Appel | ant (s)
VERSUS
ORI ENTAL | NSURANCE CO LTD. Respondent ( s)

(for directions)

Dat e: 24/02/2010 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTICE T.S. THAKUR

For Appellant/(s) M. Kri shnan Venugopal , Sr. Adv.
Appl i cant M. Davi d Rao, Adv.

M . Vijay Kumar, Adv.

M. K. H. Nobi n Singh, Adv.
For Respondent (s) M. MJ. Paul,Adv. (Not Present)

UPON bei ng nmentioned the Court made the follow ng
ORDER
Lear ned counsel for t he appl i cant seeks to
wit hdraw this application.

The application is dismssed as w thdrawn.

(Ajay Kr. Jain) (I'ndu Satija)
Court Master Court Master



